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The question was put and the motion was adopted.

SHRI MAHESH PODDAR: Sir, I introduce the Bill.

The Refugee and Asylum Bill, 2019

SHRI HUSAIN DALWAI (Maharashtra): Sir, I move for leave to introduce a Bill
to provide for the establishment of an effective system to protect refugees and asylum-
seekers by means of an appropriate legal framework to determine claims for asylum and
to provide for the rights and obligations flowing from such status and for matters

connected therewith or incidental thereto.
The question was put and the motion was adopted.
SHRI HUSAIN DATWAL: Sir, I introduce the Bill.

The Criminal Laws (Amendm ent) Bill, 2019

SHRI HUSAIN DALWAI (Maharashtra): Sir, I move for leave to introduce a Bill
further to amend the Indian Penal Code, 1860 and the Code of Criminal Procedure, 1973.

The question was pui and the motion was adopled.
SHRI HUSAIN DALWAI: Sir, I introduce the Bill.

The Protection of Children from Sexual
Offences (Amendment) Bill, 2020
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The question was put and the motion was adopted.
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The Terminated Employees (Welfare) Bill, 2020

SHRI RAKESH SINHA (Nominated): Sir, [ move for leave to introduce a Bill to
provide for the welfare measures for the employees who have been terminated by the

emplovers and for matters connected therewith or incidental thereto.

The question was pui and the motion was adopled.



